Annexure-2

Name of the Corporate Debtor: Ananda Bharathi Fertilizers (India) Pvt Ltd

Date of Commencement of

Liquidation:03.12.2025

List of Stakeholders as on : 02.02.2026

List of Unsecured Financial Creditors
Details of claim received Details of Claim admitted
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1 Adhya. 16.05.2024 4,40,000] 4,40,000 [Unsecured 0 0.20% 0 0

Industries

Hyderabad

Sheet Metal & 1, ¢ 5 2024 5,60,000| 5,60,000 |Unsecured 0 0.25% 0 0

Allied

Industries
3|PSS Chetan  |19.05.2024 15,99,999] 15,99,999 |Unsecured 0 0.72% 0 0 #

Padala
4|Srinivasa 19.05.2024 19,99,999] 19,99,999 |Unsecured 0 0.91% 0 0

Reddy
5]V Sujatha 18.05.2024 50,00,000] 50,00,000 |Unsecured 0 2.27% 0 0

95,99,998| 95,99,998 4.35%
# The CIRP claim has been admitted in accordance with Regulation 12(2)(c) of the IBBI (Liquidation Process) Regulations, 2016




